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Reorientation of T V  Programmes for
relaying to Punjab and Rajasthan

988 SHRI BISHAANATH JHUN-
JHUNWAI A Will the Minister of INFOR-
MATION AND BROADCASTING be phased 
to state

(a) whethci Government have decided to
re-orient the programmes being broadcast
through TV so as to make them suitable for 
being relayed to Punj ib

(b) so whether there is any such pro
posal under consideration for citennp to the 
needs to the people of Rajasthan which is 
also a border State and

(c) if not, the re isons therefor f

THE MINISTFR o r  STATF IN THr 
MINISTRY OF INI ORMATION AND 
BROADCASTING (SHRIMATI NANDINI 
SATPATHY) (a) No Su the programme 
of Delhi TV station is not bcint reoriented 
for reliy to vieweis in the Puniib But a TV 
transmission st iti n is being set up at Amrit-
sar lor serving the be id r ireas oi Punjab 
where a sizcible number of people weic found 
to be viewing the pu grammes ol lahoreT V  
station Amritsar station will telecast pre 
recorded propi mmcs produced sj culitall} for 
it

(b) No Sir

(c) Due to paucity of resources the esta 
blishmcnt of TV stations m the country has 
had to be taken up m a phased progr immc 
The establishment of a TV station in R ijas 
than will be considered in a subsequent phase 
of TV development

Reservation for Scheduled C astcs and
Scheduled I ribes in ( tvil Difcnec and 

Home Guards Department Delhi

989 SHRI 1 SOHAN LAL Will the 
Ministei of HOML AFTAIRS be pleased to 
refer to the reply given to Unstarred Question 
No 3540 on ths 30th June, 1971 regarding 
reservations for Scheduled Castes and Schedu 
led Tribes in Civil Defence and Home Guards 
Department Delhi and state

(a) whether the information has since 
been collected, and

(b) if no*, the reasons for delay

THE DFPUTY MINISTLR IN THF 
MINISTRY OF HOMIr AFFAIRS (SHRI 
T II MOHSIN) (a) and (b) The required 
information has since been rce ivc 1 from the 
D Ihi Admmistr Uion and will be laid on the 
Tabl of the House shoi ly in fulfilment of 
the assurance given in reply to unstirred 
question No 3510 d ited 30 6 71

Reseivattms for Sih duUd Castes and 
Scheduled Tubes in ( hi) Defence 

and Home (tinrds

9)0 SHRI T SOHAN I AI Will the 
Minister of HOMF AFt AIRS be pleased 
to refer to the reply gi\cn to Unstirred 
Question No MSI on 30th June 1971 
regarding reservations for S^iedulcd Ci«tes 
and Scheduled Tribes in Civil Defcnce and 
Home (maids and state

( i) whether the quota of the v icancics 
reserved for Scheduled C istes and Scheduled 
Tribes in the Delhi Home Guilds and Ci\il 
D fen c has since been cm plcted ind

(b) if not the stins taktn to complete 
the same 0

T H r DLPU H M IN ISH R  IN THE 
MINIS1RY Of HOMI AFFAIRS (SHRI
1 H MOHSIN) ( i) No jet

(b) 1 he ft Mowing seps have been ind
ire  being I iken to complete tl e quota of 
vactnties reserved tor Schc luted C estcs and 
Sch<duc.d Tubes m the Delhi Horn* Guaids 
and Civil Defence Dirce o n  e

(0 employment Lxchinge is requested 
to sponsoi nam s of the membets of 
Scheduled C astes and Scheduled 
Tribes for the vdrious category of 
jobs ,

(u) Simultaneously some Associations 
of Scheduled Castes and Sehedulid 
Tribes are also ieque*ted to inform 
members of Scheduled Castes and 
Scheduled Tribes so that they could 
also appl> for these posts ,

(in) The standirds of lecruitment arc 
relaxed for the candidates bcl >nging 
to Scheduled Castes and Scheduled 
Tribes ,




